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Ministries/Dopartments to  appoint such
employees and whether those conditions
were fulfilled while making such appoint-
meots in the border Security Force Head-
quarters ; and

(c) tho reasons for not filling yp these
posts by the Ministry of Home Affairs from
persons who have passed the examinations
conducted by the Cabinet Secretariat, Sectet-
ariat Training School, and whether such
employees can be absorbed in the Central
Secretariat Service ?

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS (SHRI
F. H, MOHSIN) : (a) 131.

(b) No general orders were issued by
the Home Ministry to various Ministeries/
Departments in the matter.

() Some Ministerial posts were tem-
porarily de-cadred as suitable employess
from Central Secretariat Services were not
available. There are also other categories
of Ministerlal posts which are required to be
filled by persons having experience of audit
and accounts work. These persons cannot
be absorbed in the Central Sccretariat Ser-
vice as they have been appointed by D. G.
B. 8. F. against excluded posts.
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Report on working of Small Scale
Indastries in Japan

2040. SHRI P. NARASIMHA REDDY :
Will the Minister of INDUSTRIAL
DEVELOPMENT be pleased to state :

(a) whether Government have taken any
decision on the Report submitted by the
team which went to Japaa to study the
working of the small scale industries ; and

(b) if so, the salient features thereof ?

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVELOP-
MENT (SHRI SIDDHESHWAR PRASAD) :
(a) and (b). The Governient of india
have already initiated action on the recom-
mendations of the Report. Following being
the important ones :

1. A Committee has since been set
up to identfy specific areas
where legislation is considered
necessary for the promotion of
small industries development
including ancillary industries.

2, Sanction has been issved to
strengthen the Small Industrics
development  Organisation 80
that it would be in a position to
provide technical and other assis-
tance to sub-contracting units.

3. In order to give proper attention
to apphications from the Smai
Scale Sector a number of nationa-
fised banks have set up technical
cells for prompt disposal of
apptications for losns from t‘xh
sector,

4. The National Small Industries
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